357 Papers laid
to lay on the Table a copy of the Thir- |
teenth Aunua’ Report of the All India

Institute of M. dical Sciences, New Delhi,

- for the year 1)68-6g, under section 19 of

the All India - nstitute of Medical Scien-

ces Act, 1956 [Placed in Library. See

No. LT-1939/ 9]

Aupir REPOR3 (1967-68) ON THE ACCOUNTS
OF THE DeELH: DEVELOPMENT AUTHORITY

SHRI K. K. SHAH : Sir, T also beg to
Jay on the '“able a copy of the Audit
Report on the Accounts of the Delhi Deve-
lopment Auth rity for the year 1967-68,
under sub-seclion (4) of Section 25 of
the Delhi Dev 'lopment Act, 1957. [Placed
in Library, So No, LT-1938/69.]

f
NOTIFICATIONS UNDER THE PREVENTION |
oF FooD ADULTERATION AcT, 1954

SHRI K, k.SHAH : Sir, T also beg
to lay on the Table a copy each of the
following Not fications of the Ministry of
Health and F. mily Planning and Works,
Housing and Jrban Development (Depart-
ment of Healt 1), under sub-section (2) of
23 of the Privention of Food Adultera-
tion Act, 1954 1—

(i) Notifi'tion G, S. R, No, 2068,
dated the 1-ith August, 1969 (:n English),
publishing the Prevention of Food
Adulteratior  (Second  Amendment)
Rules, 196¢,

[18 NOV. 1969]

(ii) Notifcation G. S, R. No, 206y,
dated the 1th August, 1969 (in Hindi),
publishing the Prevention of Food
Adulteratic1  (Second Amendment)
Rules, 196¢

[Placed in .brary, See No,LT-2085/69
for (i) and r ii).]

NOTIFICATIO WS UNDER THE INTER-STATE
Warer Disputes Act, 1956

faaif an faga da@a & go-a4
(shwa fag e sarg) « =T, 7 fyea-
fafad oq @41 929 9T T@AT § ¢

v fiz s@ faare e
1956 & T It N wf, fgarg
qar fq (| Hawm A, Feafafas
afargamme # uF oF gfy

on the Table 358

(i) avar s« faare agifas
F1 T F39 gl afgg=qr oo
Mo Fo 4054, faaiF 6 FIATL
196 9 (s(ast /) 1

(ii) a9 o=@ famz emarfae-
F & T5T FXA Aredr  AFErRAT
o #Hlo To 4055, fAF 6
H3qaY, 1969 (fgedy 7)1
[Placed in Library, See No, LT-1966/69
for (i) and (ai).]

REFERENCES UNDER THE INTER-STATE
Water DisPuTes AcT, 1956

steav fagrac nag : o, § -
fafas aat &t v v oF qfy gar 02w
9T T@AT § :

() sadsda wwr o afafwas,
1956 Fr g 5 F aehw fda a9
fazm  dear 12-6-69-segodo
(srastt @ fgrdt /)0

(i) sreaeisda s faare wfafm,
1966 Fr wr<i 5 & wdw f5d 1
fader deri 10-1-196 98570 o,
feri® 16 waqa%, 1969 (fush TAv
feedt )

[Placed in Library, See No. LT-1967/69
for (i) and (i1).]

I. AnNUAL REPORT AND ACCOUNTS (FOR
THE YEAR ENDED THE 3IST MARCH,
1969) ofF THE Lire Insurance CorPo-
RATION OF INDIA AND RELATED PAPER

IT, ANnuaL REPORT AND ACCOUNTS (FOR
THE YEAR ENDED THE 30TH JUNE, 1969)
OF THE AGRICULTURAL REFINANCE
CORPORATION AND RELATED PAPER

ANNUAL REPORT AND ACCOUNTS (FOR
THE YEAR ENDFD THE 31ST DECEMBER,
1g68) or THE DrpPoerr INSURANCE
CORPORATION AND RELATED PAPER

THE MINISTER OF SUPPLY AND
MINISTER OF STATE IN THE MINI-
STRY OF FINANCE (R, K, KHADIL-
KAR) : Sir, I beg to lay on the Table—

(i) A copy of the Twelfth Annual Re-
port and Accounts of the Life Insurance

111,
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Corporation of India for the vyear
ended the g1st March, 1969, together
with the Auditors’ Report on the
Accounts, under section 29 of the Life
Insurance Corporation Act, 1956, [Plac-
ed in Library, See No, LT-1942/69.]

(i) A copy of the Sixth Annual
Report and Accounts of the Agricultu-
ral Refinance Corporation for the year
ended the goth June, 1969, together
with the Auditors’ Report on the
Accounts, under sub-section (2) of
section 92 of Agricultural Refinance
Corporation Act, 1963, [Placed in Lib-
rary, See No, LT-1943/69.]

(iii) A copy of the Seventh Annual
Report and Accounts of the Deposit
Insurance Corporation for the year
ended the g1st December, 1968, together
with the Auditors® Report on the
Accounts, under sub-section (2) of
section 32 of the Deposit Insurance
Corporation Act, 1961, [Placed in
Library, See No, LT-2085/69.]

NOTIFICATIONS UNDER THE CENTRAL
Excisrs aND Savur Acrt, 1944

SHRIR, K, KHADILKAR : Sir, I
also beg to lay on the Table a copy each of
the following Notifications of the Mini-
stry of Finance (Department of Revenue
and Insurance), under sub-section 38 of
the Central Excises and Salt Act, 1944:—

(i) Notification 'G. S, R, No, 1960,
dated the 25th January, 1969 (in Hindi),

(ii) Notification G. S, R, No. 2138,
dated the 6th September, 1969 (in
‘English),

(iii) Notification G, S, R. No, 2382,
dated the 11th October, 1969 (in
English), publishing the Central Excise
(Twelfth Amendment) Rules, 196qg.

[Placed in Library, See No. LT-1949/6g
for (i) to (iii).]

NOTIFICATIONS UNDER THE CUS'J[‘OMS
Acr, 1962

SHRI R, K, KHADILKAR : Sir, I
also beg to lay on the Table a copy each
of the following Notifications of the Mini-
stry of Finance (Department of Revenue
and Insurance), under section 159 of the
Customs Act, 1962 :—

(i) Notification G. S. R, No. 2132,
dated gth June, 1969 (in English), toge-
ther with an Explanatory Memorandum
thereon,

(i1) Notification G, S.!'R, No. 2135,
dated the 8th July, 1969 ¢in Hindi),
together with an Explanatory Memo-
randum thereon,

(iii) Notification G. S. R. No. 2271,
dated the 26th July, 196g (in Hindi),
together with an Explanatory Memo-
randum thereon,

(iv) Notification G. S, R. No, 2289,
dated the 2gth July, 1969 (in Hindi),

(v) Notification G, S, R. No. 1964,
dated the gth August, 1969 (in Hindi),
together with an Explanatory Memo-
randum thereon,

(vi) Notification G, S, R, No, 1965,
dated the gth August, 1969 (in Hindi).

[Placed in Library. See No, LT-1950/
69 for (i) to (vi).1)

(vi}) Notification G, S. R, No, 2026,
dated 23rd August, 1969 (in English),

(viii) Notification G. S. R, No. 2027
dated the 23rd August, 1969 (in Hindj)

(ix) Notification G. S, R, No, 2028,
dated the g3rd August, 1969 (in English),

(x) Notification G, S, R, No, 2029,
dated the 23rd August, 1969 (in Hindi),

(xi) Notification G.S. R, No, 2030,
dated the 2grd August, 1969 (in English).

(xii) Notification G, §, R. No, 2031,
dated the 23rd August, 1969 (in Hindi),

[Placed in Library. See No. LT-2085/
69 for (vii) to (xii).}

(xiii) Notification G. S. R, No. 2086,
dated the goth August, 1969 (in English),
together with® an Explanatory Memo-
randum thereon,

(xiv) Notification G. S. R. No, 2088,
dated thejgoth’August, 1969 (in English),
together with an Explanatory Memoran-
dum thereon.

(xv) Notification G, S, R, No, 2142,
dated the goth August, 1969 (in English),
together with an Explanatary Memo-
randum thereon,

(xvi) Notification G, S, R, No. 2143,
dated the goth August, 1969 (in Hindi),
together with an Explanatory Memo-
randum thereon,



